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CENTRAL ADMINISTRATIUE TR IBUNAL.
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Date of Ordgr s 21611997

AN

Present Hon'hle pp . llstlce ALK, Chatteuee,

Uica—Chairman.

Hon'ble M. WLJ#WUKhGEJEG’ Admlnistrative Momber.,

NARAYAN CHANDRA B ISWAS & ANOTHER

Us.

UNION OF INDTIA 4 ORS,

For the applicants : Mr.Samir Gheohs ceunsel,
o ' : S ' L

Fer the ePficial respondents: m.P.K.Arngaa coun sel,

For the private respondants : Iir.B, fukherjser ceunsel,

-~

Ld;cwnsel For tho partiss presesnt, Matter be listed fer -
Pinsl exdars en 50241997, hterim order mada gdrlisyrs shall c@nt.inua
till the next data., ' ' » : '
20 A plain ccpy ef this erder be handed to 1d.counse.1 Fer the™ -

parties pxseanto o

W | ¥
Administrative WhmhnrA , Vice-Chairman




